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Hon’ble Smt. Justice Revati Prashant Mohite-Dere, B.Sc.,LL.B., LL.M. 

(Cantab)  born on 17 April 1965 and enrolled as an Advocate on 21 July 

1988.  Practiced in the District and Sessions Court,  Pune and from 1994 

and at High Court of Bombay in Criminal Law. She was appointed as an 

Additional Judge of the Bombay High Court on June 21, 2013 and as 

Permanent Judge on March 02, 2016. 

 

 

 

 

 

 

 
 
Source from Judges of the Supreme Court of India and The High Courts (Provisional) Pub.: Govt. of India, Ministry of Law & Justice  


